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Hijacking of Indian tea shipments

*87. SHRI D. G, GAWAIL: Will the
Minister of COMMERCE AND CIVIL
SUPPLIES AND COOPERATION
be pleased to state:

(a) whether Indian tea shipmeots
worth an estimate of Re. 1.50 crores
have been virtually ‘hijacked” ag Aden
and diverted to Soith Asia;
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(b} wheibts this Wk donsighment
has sivcn recovered by Biags-
pore from warehouses in

1]

(c) the facts therdotf and the haxws
of the parties which have been put
to loss due to hijacked tea; and

(d) the amistance being provided
by Government to the interested pasr-
ties to get their claimy settled soon?

THE MINISTER OF STATE IN THE
MINISTRY COMMERCE AND
CIVIL SUPPLIES AND COOPERA-
TION (SHRI K. K GOYAL): (a)
and (b), 632 tonnes of Indian tem
worth about Rs 128 crores were
shipped in steamer “Twilight" in
early July 77 for Sudan Tes Com-
pany, a Government organisation in
Sudan. The gteamer after leaving
the Indian shore was heading for
Aden on its way to Sudan, but sub~
sequently changed its course and
reached Singapore sometime in the
end of July 77. It is not known
whether the steamer wag orally ‘hi-
jacked’ but according to the reports
available, the owners of the steamer
had purchased the ship on instalment
basis and because of their non-pay-
ment of instalments, the ship was
“grrested” on arrival at Singapore
under an order of the Singapore
High Court. According to the re-
ports available from the shippers, out
of 32 tonnes of tea ghipped, about
420 tonnes have been recovered by
the Singapore Police. Part of this
was recovered from Private Ware-
houses and the balance from the ship.

(¢) The following exporters had
shipped their teas in the said steamer:

1. M/s. Meadhu Jayanti Pvi.
Lid.

2, M/s. Tea Lemd,

3. M/s. Associaled Tea Enter-
prises,

4 M/s. Steward and Dha]gkia
“Pvt. Léd.

L)
5. M/s. Tara Agencies
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8. M/s Mabs
™ L] vit Plantations Pwt.

?. Myd Tuta Finlay Lad
(©) The éxpofteis and their bank-

Co., who ha indured the ted, and
they ave trymyg to resolve thelr mmo-
blems. Tea Board and the Indian
Embassy, Khartoum are also in touch
with the Sudanese authorities include
ing Sudan Tea Compmmy %o Tesolve
the matter.
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